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e Je{erel Y FA/DEMANDS FOR GRANTS, 2021-2022
AT A& 64
DEMAND NO 64
e
LAW AND JUSTICE
. =gl 39 9FR & TS gl e MH 2014
ll. The details are as follows: Revenue Capital Total
15458200 11000000 26458200 (R A
- (In thousands of Rs. )
IARE | a9 HqAW | wfha T ST AT
Actuals Budget Estimates | Revised Estimates Budget Estimates
2019-2020| 2020-2021 2020-2021 2021-2022
USR] QIR ES) ol & - TATd
Revenue Revenue Revenue Revenue
[qSET HIT : Revenue Section :
EAC R AULGGE 2014 ]|Administration of Justice :
(TET o) (Major Head) ‘
=RAF FgFd( T Tsd 00.104] Judicial Commissioner (UTs)
a7 = e As) without legislature)
=rurfast & T Eacas 01|Grant for infrastructural
glawat & faw sregare facilities for judiciary
0 ] 0 | eI AeperT WA 01.00.31/Grants-in-aid General 0
1678 20000 20000 q'\‘_,n?ra ¥ fow W 01.00.35|Grants for Creation of Capilal Assets 20000
1678 20000 20000 TyaT- 7S AGF(00.104) Total -|Judicial Commissioner(00.104) 20000
Tt FeEer AR - 00.114|Legal Advisers and Counsels -
Y 7 Ramer 07]Department of Legal Affairs
926 1200 550 GEER 07.00.02|Wages 1000,
0 500 400 RfFcar 3R 07.00.06|Medical Treatment 500
0 800 50 CrCE ) 07.00.11| Domestic Travel Expenses 500
4509 8300 7000 . |[#wtew suw 07.00.13| Office Expenses 8000
644662 650600 616000 qaAT S Jarw 07.00.28|Professional Services 550000] .
650097 661400 624000 avor-RAfY wemeR AR aRERfi(00.14) Total - |Legal Advisers and Counsels(00.114) 560000



wear  64-RY 3 FAr/No. 64- LAW AND JUSTICE HeTeTAT $Y HATI/DEMANDS FOR GRANTS, 2021-2022
; “ MH 2014 (Figure in thousand)
TEARE | q9e FeEe | wfla s TAC AT
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020| 2020-2021 2020-2021 ’ 2021-2022
T T T v ]
Revenue Revenue Revenue v _ Revenue
- FAA TEIA & AT e 00.119|Legal Aid Service
e RfF dar “@W"T 01{National Legal Service Authority
T Rafts dar witsor 00|National Legal Service Authority
1400000 - 1000000 1000000 |[FETIST e JHT - 01.00.31|Grants-in-aid General 1000000
1400000 1000000 1000000 [F"-F WerwaT F farw sregar Total -|Legal Aid Service(00.119) 1000000
i & F¢ 00.120|E-Courts
) $ HIC TIOT-H - 01|E-Courts Phase-Il
5149 12000 120003+ 01.00.01/Salaries 12000
0 500 35(99 = = - 01.00.11]Domestic Travel Expenses 300
165 300 300[zratea == " 01.00.13]Office Expenses 300
0 200 0o warafrs s 01.00.20|0ther Admin Expenses : 200
10715 10000 4000 |carawRs_ darw 01.00.28|Professional Services 5000
1760000 2200000 1603550 |F&=ar Hefer WA 01.00.31|Grants-in-aid General 870200
16585 27000 HEE KT 01.00.50|Other Charges 200
» FITAT TR oAl 01.96|Swachhta Action Plan(SAP)
0 (] 0|7 =g 01.96.13| Office Expenses 0
0 0 §|avr-Taeaar veue cae , Total -|Swachhta Action Plan(SAP) 0
1792614 2250000 1620000 |3hT-§ w1 =3or -i1(00.120) Total -|E-Courts Phase-1(00.120) 888200
I =g (7g_ M) 00.800{0ther Expenditure(Minor Head)
TNT FAAF FPeHr 02|National Judicial Academy
140000(. - 90000 90000 |FETIT AT FrAH 02.00.31/Grants-in-aid General 90000
0 10000 10000 TSI IRETRET & T agrad 02.00.35|Grants for Creation of Capital Assets 10000;
140000 100000 100000|31- T FRAF FFEH Total|National Judicial Academy 100000
‘ : TIBAT T Tl 96/Swachhta Action Plan(SAP)
10000 10000 10000 |9¢ 4T He[e WA 02.96.31|Grants-in-aid General 10000
10000 10000 10000 |2 r-==war v careT Total -|Swachhta Action Plan(SAP) 10000
150000 110000 110000 |F7-TAT =RAF T Total -|National Judicial Academy(00.800) 110000




- - -202
: MH 2014(Figure in thousand) 8
Actuals Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022 _
e T [T TolEd
Revenue ‘Revenue Revenue . . Revenue
=% et AN FeE gurl & foe National Mission for Justice Delivery and
T e 17 Legal Reforms
s gurt | FqEUTA IR T Action Research and Studies on Judicial
: O 17'[lz"Refurms
332 1500 100 =R, FmT 7T 17.02.11|Domestic Travel Expenses 0
2045 5000 1100 |FrET = 17.02.13|Office Expenses 0
0 5000 5000 |3 mwfaE saT 17.02.20|Other Admin Expenses 0
24075 25000 23000 aEaTaS  Jae 17.02.28|Professional Services 0
273268 295800 295800 | €I AeTareT WA 17.02.31|Grants-in-aid General 0
1926 25000 250003 W 17.02.50|0ther Charges , 0
201646 157300 350000 a‘?—ﬂl?ﬁm)w FrgEuE AR Total - |Action Research)and Studies on Judicial 0
HRd ® ~ug 1 FAY 9gd ¢q Ade L » i
A 1 e da e (@ T e aee o sestic n Inia(DISHA)
0 0 0|9, amr = 17.06.1jDomestic Travel Expenses 4000
0 0 o [FraterT = . 17.06.3|Office Expenses 3000
0 0 0|3 A S 17.06.20|Other Admin_Expenses 0|
0 0 Q[samaE  Jar 17.06.28|Professional Services 25000
0 0 0 |[FETEeT HAE WA 17.06.31|Grants-in-aid General 366000
0 0 03T W 17.06.50|Other Charges 2000
" Joma & = Y wHA g Al . . .
0 0 o e o e e e Tota N oo v utie nIndialisHa) | 400000
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MH2014 (Figure in thousand)
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 2020-2021 2020-2021 2021-2022
__Ooyq AT RircEsch .
Revenue Revenue Revenue Revenue
- R = ¥ 19|New Delhi International Arbitration Centre
0 5000 2500 [FETIT I FHRE 19.01.31| Grants-in-aid General 5000
0 25000 10000 [FFTIT IefaTT daeT 19.01.36{Grants-in-aid Salaries 5000
0 .30000 12500 Rl = A Total-|New Delhi International Arbitration Centre 10000
HRer e wee 20{Indian Law Institute
0 0 0 |FeTIT FefereT WA 20.01.31{Grants-in-aid General 5000
0 0 0 [FEIFAT Feper dee 20.01.36 |Grants-in-aid Salaries 25000
0 0 o [Feir Rfer wwm Total-|Indian Law Institute 30000
FawTad AR FwE e T 21|Institute of Constitutional and
: : Parliamentary Studies
0 0 0 |FeTIET AefarT WA 21.00.31{Grants-in-aid General 10000
0 0 R , ¥ faw. N 21.00.35{Grants for Creation of Capital Assets 5000
0 0 0 Hauras IR FHER ewEw wEa Total- Insti'tute of Constitu_!ional and © 15000
_ Parliamentary Studies
0 0 O[T TT (2052.00.911) 00.00.70|Deduct Recovery 0
4296035 4428700 3736500 [FrT-Tew d(20u) Total[MAJOR HEAD 2014 3033200
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MH2015 (Figure in thousand)
aEafas | aoe aqAw | wifta e TIC HTA
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
ol &d TAET ol ol Ed
Revenue Revenue Revenue Revenue
o (TET o9 2015|Elections (Major Head)
foaraer arferdt 00.102|Electoral Officers
(erg o (Minor Head)
o=afaT UsT 87 TR 01|Reimbursements to State/
F faw wfaqf Union Territory Govts.
1815200 900000 140000/5w RS Jaw 01.00.28|Professional Services . 250000
AETT GRAT AR S 00.103|Preparation and Printing of
|3 3T mur (e o Electoral Rolls (Minor Head)
TST/HG s 87 TR & 01{Reimbursement to State/
fow gfagfet Union Territory Govts.
1500000 850000] 210000 /==ewRs daw 01.00.28|Professional Services 250000
Gicd Hﬂl?ﬁt TST/ag T5F 00.104|Charges for conduct of Election for
& Y RAue wawmet & Lok Sabha and State/Union Territory
AT FAE W T S Legislative Assemblies when held
T FHT W EFY W) Simultaneously(Minor Head)
TS3[HT T3 & TEHRT & - 01{Reimbursement to State/Union
_ - fae ﬂﬁ " |Territory Governments
9505100 2000000 140000 [=oawf¥s _daw 01.00.28|Professional Services 1000000




MH2015 (Figure in thousand)

TARS | 79 AW | wita e ST HAAA
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022 ,
RS R TSTEd Qi RS ToEd
Revenue Revenue Revenue : : Revenue
FHE F g9 S W 00.105/Charges for conduct of election ‘
saa(erg 2 to Parliament (Minor Head)
wHe & fow gemay 01{Expenditure on elections to
. q7 <qg Parliament
0 2900 600 SaEEAF Farw 01.00.28|Professional Services 900
e Rurer wemat & 02{Expenditure in Union
_ _ Y ST AN A =T Territories without Legislatures
64471 200 74100 qaaTS |ae 02.00.28{Professional Services 49200
64477 79100 74700 SE- WS _F qAd B Total : Charges for conduct 10100
9 =y of elections to Parliament
@y o 00-105 Minor Head 00.105
AEAIA H Y JgaTd 00.108]Issue of Photo Identity Cards
9T IR HAT to Volers
U9 @RI H g9 01{Reimbursement to State
. ' Governments
899974 540000 126000 WS JaT 01.00.28{Professional Services 72000
I (e o) 00.800|Other Expenditure
goFeaS AT 01|Expenditure on Electronic
_ il W Iy Voting Machines
0 500000 50000 sqaNIF qaw 01.00.28[Professional Services - 50000
‘ Tseqfa/ 39-Weeuia 9= 02|Expenditure on Presidential/
il Vice-Presidential Elections
0 900 300 SIS AT 02.00.28|Professional Services 900
0 500900 50300 -7 A Total -|Other Expenditure 50900
13784751 4870000 785000 S-7ET Afd(015) Total -|Major Head (2015) 1693000
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" MH2020 (Figure in thousand)
Tafa® | a9ie Fee | wuifd A TSIC A
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
| T T ToTEd RS C x|
Revenue Revenue Revenue Revenue
) 3 MR T W HF H 2020{Collection of Taxes on Income
HUE(ET i) and Expenditure(Major Head)
ERe 3R e (ag o) 00.001|Direction and Administration (Minor Head)
~ 3ITAFT NN SRt 05|Income Tax Appellate Tribunal '
__719008 800000 8000003 05.00.01|Salaries 850000
452 1000 1000{7558 05.00.02|Wages 500
0 100 100 |8FaR srear 05.00.03|Overtime Allowance 100
8265 16400 16000/ fFcaT TR 05.00.06{Medical Treatment 16400
35004]. 33000 25000 Eﬁ?.[ qraT Qg 05.00.11{Domestic Travel Expenses 33000
0 1000 100/ ImEm @ 05.00.12{Foreign Travel Expenses 1000
129969 106000 106000 {FT =T 05.00.13|Office Expenses 100000
77237 124700 99000 |, FERE AR W 05.00.14|Rent, Rates and Taxes 100000
192 800 300130 s aT 05.00.20| Other Admin Expenses 1000
4526 20000 200009 = 3k @ @ 05.00.27{Minor Works & Maintenance 10000
699 2000 2000|=Ew % JFamw 05.00.28|Professional Services 2000
2324 5000 35003 R 05.00.50|0ther Charges 5000
FATHAT THFAA T 85.96{Swachhta Action Plan(SAP)
4832 15000 10000 [FraTeT = 05.9613{Office Expenses 15000
o slgmfady 05.99jintormation Technology
12744 14000 14000 |F=TeT =7 . 05.99.13{Oftice Expenses 14000
995252 1139000 1097000 |s=-3rre= ardhar =it Total -| Income Tax Appellate Tribunal 1148000




ajgaljl $Y A/DEMANDS FOR GRANTS, 2021-2022
v MH2020 (Figure in thousand)
TEARF | a6 FqAW | e e AT AT
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
TS ERE) ML) TSEq
Revenue Revenue Revenue _ Revenue
T AR =9y 9T FA F;T 2020]Collection of Taxes on Income
TUEET and Expenditure(Major Head)
e iRy (Fy i) 00.001| Direction and Administration (Minor Head)
I G 09|Arbitration Council of India(ACl) -
0 32000 10000{37F 09.01.01|Salaries 10000
0 100 o[7sh , 09.01.02|Wages 100
0 0 o [wFaaR s 09.01.03|Overtime Allowance 0
0 500 500 | 3TAR 09.01.06|Medical Treatment 900
0 1000|. 1000, I =Y 09.01.11|Domestic Travel Expenses 1000
0 1700 1700 |f¥ 7w =T 09.01.12|Foreign Travel Expenses 1000
0 7700 5000 |FraTerT = 09.01.13|Office Expenses 5000
0 25000 2000 |, 7ea AR F 09.01.14|Rent, Rates and Taxes 10000
0 1000 10003 WefaF =7 09.01.20{Other Administrative Expenses 1000
0 500 500[g @#or 3k @ @ 09.00.27|Minor Works & Maintenance 500
0 10000 2800[=wRs  dare 09.01.28|Professional Services 10000
0 500 500{3 vHR , 09.01.50|Other Charges 500
FITTA TR Sl 09.96{Swachhta Action Plan(SAP)
0 0 0 [FEeT @y 09.96.13|Office Expenses 0
'  [Een viemfad 09.99{Information Technology
0 10000 5000 [Freter saw 09.99.13|0ffice Expenses 5000
0 90000 - 30000 [T FAeEEdr aRYg Total - |Atribitration Council of India(ACI) 45000
20 kil Deduct Recovery :
995252 1229000 1127000("=-5&7 o (2020) Total -| Major Head "2020" 1193000(
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MH2052 (Figure in thousand)
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
LU R T AT JrolEd
Revenue Revenue Revenue : Revenue
FARAET-AAEY_Jare 2052{Secretariat General Services :
(] (Major Head)
wRaew (w9 ) 00.090|Secretariat : (Minor Head)
‘ . TSTHT @Us 04|Official Languages Wing
97478 101500 1015003 04.00.01Salaries ‘ 110000
0 100 10075 04.00.02[Wages
0 ol . A e 04.00.03|0ver Time Allowance
1811 2000 _1400|RfFeaT 39=R 04.00.06|Medical Treatment _2000!
3N 500 100 [T I =T 04.00.11{Domestic Travel Expenses 500
1 7200 g|FreT = 04.00.13|Office Expenses 7000!
5200 5200 4000 T, AT 3 #T 04.00.14|Rent, Rates and Taxes 4000
10000 10000 5000 | TR 04.00.16{Publication 8500
93 500 A w{AE =1 04.00.20{0ther Admin Expenses 200
0 200 e 3R =R 04.00.26|Advertising & Publicity 200
-1190! 1800 1000[=EERF A 04.00.28|Professional Services 170
0 1000 __5(Q[wEIET I WHAE 04.00.31|Grants-in-aid General 100
8 400 2003 IR 04.00.50|Other Charges ]
Lk GUREAGIRGIGE 04.96{Swachhta Action Plan(SAP)
960 1100 noglFaeT =TT 04.96.13]Office Expenses 11
_ FaaT et 04.99|Information Technology
800 * g0 [ su T 04.99.13]Office Expenses __1000!
L 124145 [\ 122500|53 TSTTST WUE 138000

Total -| Official Languages Wing



, e v 2022
MH2052 (Figure in thousand)

IEARF | T9E A | Wi A ST A
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
I T €T AT ET
Revenue Revenue Revenue Revenue
R w s 06|Department of Legal Affairs
42014 461500 4515003 ‘ 06.00.01{Salaries 480000
10543 11800 1720053 66.00.02|Wages 12800
18 400 400 {FFR srear 06.00.03|Over Time Allowance 200
5030 5100 8000 |Rf¥ear svaR 06.00.06{Medical Treatment 5100
3838 9400 6200 [T AT I 06.00.11{Domestic Travel Expenses 9400
9937 9000 4000 [ @ = 06.00.12|Foreign Travel Expenses 8000
34448 38200 332003 = 06.00.13|Office Expenses 35200
8818 12700 N9 00| Fewer 3 06.00.14|Rent, Rates and Taxes 12700
85 500 500 [T 06.00.16|Publication 400
3936 13600 3600|377 wEfw eug 06.00.20{Other Admin Expenses 13600
3051 8900 160079 =t 3R @ EE 06.00.27{Minor Works & Maintenance 2500
17842 23500 23500{5=wRF  darw 06.00.28| Professional Services 22500
‘5000 5000 5000 [FETI FefeT WY 06.00.31|Grants-in-aid General 0
25000 25000 25000 |¥EEAT HEA A 06.00.36{Grants-in-aid Salaries 0
3242 4200 320037 TR 06.00.50|0ther Charges 4200
FETSAT FUA T 06.96|Swachhta Action Plan(SAP)
2115 4800 4800 [FrT=T il 06.96.13| Office Expenses 4800
I Sty 06.99|Information Technology
3329 5100 5100 mﬁlm . 06.99.13| Office Expenses 8600
556426 638700 604700 ]5"s- Rt wwt fasmr Total - |Department of Legal Affairs 620000

10
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M—“@MMAMD JUSTICE Wm
MH2052 (Figure in thousand)
areafa® | aore aqA | SNfRE e ST A
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
e qored RicEs] e d
Revenue Revenue Revenue _ Revenue
' frurht R 07|Legislative Department
180380 200900 200000[3 07.00.01|Salaries 227000
8588 9200 9200 75 07.00.02|Wages 8200
35 700 700[FFAIR sre 07.00.03|Over Time Allowance 300
2592 2800 3500 |RfFET 3TN 07.00.06|Medical Treatment 2800
2672 2900 2100 |8 I =T 07.00.1{Domestic Travel Expenses 2000
1611 1000 100|R&y I = 07.00.12|Foreign Travel Expenses " 1000
14794 15500 15500 {FraeT = 07.00.13|Office Expenses 13500
4002 3400 1000[5FRE 07.00.16| Publication 3000
1462 5700 1800|3 wElAE = 07.00.20|0ther Admin Expenses 2300
0 1800 800/79 oA 3k @ @E 07.00.27|Minor Warks & Maintenance 500
15238 16900 16900 aEEd® Q4w 07.00.28|Professional Services 15900
0 0{ 0 [FETEAT Heare WA 07.00.31|Grants-in-aid General 0
Lib 2500 5003 THR 07.00.50{0ther Charges 300
TSl TFUS Tl 07.96|Swachhta Action Plan(SAP)
629 2000 20007 =T 07.96.13|0ffice Expenses 2000
e St 07.99|Information Technology
1723 2200 2200[FeT =T 07.99.13|0ffice Expenses 2200
234172 267500 256300]3"s- Frurh R Total - |Legislative Department 281000




- - ] -2022
MH2052 {Figure in thousand)
Actuals __ | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
AT IqSET T & q
Revenue Revenue Revenue Revenue
, R 08|Department of Justice
63192 70000 7000035 08.00.01{Salaries 75000
14618 18000 - 18000750 08.00.02|Wages 15000
0 100 100 ¥R srear 08.00.03|Over Time Allowance 100
564 1200 1200|RFear sTR 08.00.06|Medical Treatment 1200
3203 4800 800 |, I = 08.00.11|Domestic Travel Expenses 4000
2053 - 3000 1000]R3%r arn == 08.00.12{Foreign Travel Expenses 3000
22955 20800 19500 [FerT =@ 08.00.13| Office Expenses 20000
7473 8000 4000 |, 7egw IR w= 08.00.14|Rent, Rates and Taxes 8000
178 500 40QfFFE - 08.00.16{Publication 500
523 1200 50037 wEfaw @g 08.00.20{Other Admin Expenses 1000
101 500 500 | s wER 08.00.26| Advertising & Publicity 500
10181 19000 9000[79 For 3k @ w@m 08.00.27|Minor Works & Maintenance 15000
21560 ~_15000 18500|=@RF Jame 08.00.28|Professional Services 20000
HEIdT e Ay 08.00.31{Grants-in-aid General 15000
0 51200 16500{3F "R 08.00.50|Other Charges 10000
FITTAT TFA T 08.96{Swachhta Action Plan(SAP)
2438 3500 3000[Fatea @@ 08.96.13|Office Expenses 3700
= ey 08.99| Information Technology
_2275 3000 2000 [FeT = 08.99.13]Office Expenses 3000
151314 219808 165000573 =g fasmr Total -|Department of Justice 195000

12
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1 MH2052 (Figure in thousand)
aeafas | aoie AW | wifd wqAe TSI A -
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
T S bl ic kel qoET
Revenue Revenue Revenue - . Revenue
‘ T RftE Jar g 42|National Legal Services Authority
24890 30000 ©30000[3° ‘ 42.00.01/Salaries 30000
104 100 19075 "~ 42.00.02|Wages 100
0 1000 o [FFR drear 42.00.03]Over Time Allowance 100
108 1000 900 | 3TER 42.00.06|Medical Treatment 1000
871 2000 600 [T, I =TT 42.00.11|Domestic Travel Expenses 1000
479 _2000 300 faeyr == 42.00.12|Foreign Travel Expenses 1000
9421 9000 7400[FEE =T 42.00.13|Office Expenses 9000
0 100 100 [T, Fewe AR & 42.00.14|Rent, Rates and Taxes 100
16 3000 1800 [ 42.00.16|Publication 2000
55 200 100} wmafas =T 42.00.20|0ther Administrative Expenses 200
8841 7000 1000 |RFT 3R wAR . 42.00.26|Advertising & Publicity 5000
9 3000 1000[7g ¥ @ W@ w@E 42.00.27|Minor Works & Maintenance 32000
3458 5000 4000[=FEwRF  dar 42.00.28 |Professional Services 4000
0 100 1003 WR 42.00.50{0ther Charges 100
TIBAT THRAT Tl 42.96|Swachhta Action Plan(SAP) '
30 500 100 |Frea = 42.96.13]0ffice Expenses 500
e ey 42.99|Information Technology
851 2000 1500 |[FrTerE === 42.9913[0ffice Expenses 900
50349 66000 - 49000[53-T=d RftF Aar T Total -|National Legal Services Authority 87000
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' MH2052 (Figure in thousand)
FRAfaS | I HqAT | wRiOa A T AT
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
ol & ol & &S &
Revenue Revenue Revenue _ Revenue
' ITIAH T FA da WAL 47|Supreme Court Legal Service Committee
10021 17000 17000[35 47.00.01{Salaries 17000
60 100 1007558 - 47.00.02|Wages 100
0 100 100 |F#AR e 47.00.03|0ver Time Allowance 100
196 700 700[RfF=aT 3TER 47.00.06|Medical Treatment 700
0 500 500 [ =T =T 47.00.11|Domestic Travel Expenses 500
0 0 p|Rder I = 47.00.12|Foreign Travel Expenses 0
2746 4500 4000 [FTeT =TT 47.00.13Office Expenses 4000
0 _ 0 o [FFRE 47.00.16|Publication 0
15 200 2003 wurfaF = 47.00.20{Other Admin Expenses 200
0 0 g IR R 47.00.26] Advertising & Publicity 0
0 0 0|79 @&r AR @ e 47.00.27|Minor Works & Maintenance 0
184 1200 1200w Rs daw 47.00.28|Professional Services 1000
0 0 QI WHR 47.00.50{0ther Charges 0
FITBAT THUT Tl 47.96|Swachhta Action Plan(SAP)
0 500 500 |FreE = 47.96.13|Office Expenses 400
I et - 00.99|Information Technology
0 0 o|FeT = ~ 47.99.3|0ffice Expenses 0
14222 24800 24300 SiS-3oqaH =T FEH da SRl Total -|Supreme Court Legal Service Committee 24000
1132628 1349300 1221800/ HfRarer Total -|Secretariat 1345000
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MM#JAW_AW _ MH2052 (Figure in thousand)
IEARE | T9C HAAW | wfUE e TSI ITATT
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
T THEG . ST TTET
Revenue Revenue Revenue Revenue
‘ CICCIG R I G G B I 2052|Secretariat General Services
G o) (Major Head)
3= FrETea(Ey il 00.092|Other Offizes (Minor Head)
s FweAT HiHHIOT 01|Unified Litigation Agency
73284/ - 77000 7700035 01.00.01/Salaries 84000
907 1000 800 |75l ~ 01.00.02|Wages 1000
0 100 0 [FFAR srear 01.00.03|Over Time Allowance 100
1834 11800 1800 |RfFewr 37T=R 01.00.06|Medical Treatment 1000
459 300 100 (=<, I S 01.00.11|Domestic Travel Expenses 400
8375 9000 7350 (FrTET T 01.00.13|Office Expenses 9000
12434 12000 11800 |, Feqe IR = 01.00.14|Rent, Rates and Taxes 10000
224 300 300|377 WA == 01.00.20/0ther Admin Expenses 200
405 - 1000 5003 WK 01.00.50|Other Charges 500
FATHAT T Telled 01.96]{ Swachhta Action Plan(SAP)
1366 1000 1650 |FT =T 01.96.13|Office Expenses 1300
o et 01.99{Information Technology ’
251 500 500 [FrieT =@ 01.99.13|0ffice Expenses 1500
99539 104000 101800 [5's -wafda AFeaAT rfdaHTor Total -|Unified Litigation Agency 109000
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MH2052 (Figure in thousand)
qEafaF | asre wepAe | wfa s TSC AT
Actuals [ Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
:
Revenue Revenue Revenue » Revenue |
‘ =R RAawer AR FeE gurt & fov National Mission for Justice Delivery and ]
e R 05 Legal Reforms
9509 9000 820039 05.00.01{Salaries 9000
1309 5000 500058 05.00.02{Wages 4500
0 100 o|FFaaR srear 05.00.03]0ver Time Allowance 100
8 200 o|RfFaar 3T=R 05.00.06|Medical Treatment 200
469 200 0 [ER¥ =T =T 05.00.11|Domestic Travel Expenses 200
0 500 o|fer I = 05.00.12|Foreign Travel Expenses 500
1160 1400 600 |7 IT 05.00.13{Office Expenses 1000
0 100 0| FFuan, Feww 3R W 05.00.14|Rent, Rates and Taxes 100
0 300 0 [TFREA 05.00.16|Publication 200
58 200 0|37 wurafas == 05.00.20|Other Admin Expenses 200
10 300 o|femae 3 v 05.00.26|Advertising & Publicity 200
0 700 0|79 o ik t@ @E 05.00.27|Minor Works & Maintenance 500
2669 2500 530( [TeE¥s  darw 05.00.28{Professional Services ' 2800
0 100 03 W 05.00.50|Other Charges 100
FATTA TFAA Tl 05.96/Swachhta Action Plan(SAP)
90 200 200[FrTea =7 05.96.13| Office Expenses 200
a1 ey 05.99]Information Technology
0 200 200 |[FRTeE =7 05.99.13| Office Expenses 200
Az-Fafds Rawer 3R FEE guRl & i issi i livery and
15282 21000 19500(Fe e freer v Total {2001 o for Justice Delvery 20000
114821 125000 121300333 Fwiew Total -|Other Offices 129000
-19817 \ AT FeTHT (2052.00.911) 00.00.70|Deduct Recovery
| 1247449 1474300 1343100/505-7&7_M¥(2052) Total -|Major Head (2052) 1474000!
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MH2070 (Figure in thousand)

qEdfds | I9IC AT TC HAHTA
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
TSI T TS s
Revenue Revenue Revenue Revenue |
R GG C ARG -2070|0ther Administrative Services .
(Few o) ~ Major Head
Ry ST IMAPT(erT oY) 00.105[Special Commission of Inquiry
(Minor Head)
|fafer amaer 01|Law Commission
30006 55000 55000 (¥ 01.00.01|Salaries 56000
0 500 500 [l , 01.00.02|Wages 500
25 100 100 W Hedal 01.00.03)0ver Time Allowance . 100
570 2000 1500 | 37=R 01.00.06|Medical Treatment 1000
48 1500 100{FX, a1 AT 01.00.11{Domestic Travel Expenses 1000
0 1500 100 amm == - 01.00.12|Foreign Travel Expenses 1000
401 9000 5000 |Fre suT 01.00.13|0ffice Expenses 3000
0 500 500 | R, Aewe 3 01.00.14|Rent, Rates & Taxes 500
68 2000 1000[3= wmufas =7 01.00.20|Other Admin Expenses 500
0 700 500/ a0 IR @ @ 01.00.27|Minor Works & Maintenance 700
30 2000 1000 TS @A 01.00.28|Professional Services 1000
0 0 Q| HETIT IAsaTT WA 01.00.31|Grants-in-aid General 0
221 1000 500[F "R 01.00.50|Other Charges 500
FATTAT TRIA Telled 01.96|Swachhta Action Plan(SAP) '
135 1200 1200 |FeT =T 01.96.13|Office Expenses 1200
e e 01.99|Information Technology .
170 1000 1000[FTeT = 01.99.13|0ffice Expenses 1000
36284 78000 63000 [55- RfYr sz Total -|Law Commission 73000
36284 78000 68000 [sh=-Taaw ST AT Total -|Special Commission of Inquiry 73000
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MH2070 (Figure in thousand)
IFaF | 9 FqEw | wnfld e TS AT
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
LI i) T ol & JolEd
Revenue Revenue Revenue . Revenue |
I =7 (ay o) 00.800|Other Expenditure (Minor Head)
R wftcy wene " 01|Vidhi Sahitya Prakashan
42431 50000 5000037 01,00.01|Salaries 50000
0 0 N GEERY 01.00.02|Wages 1000
0 0 o [FFaaR sear 01.00.03{Over Time Allowance 0
1290 2000 2000|RTFeT 3TER 01.00.06|Medical Treatment 2000
492 800 800 | I =T - 01.00.1|Domestic Travel Expenses 800
4078 3000 3000[FTT = 01.00.13]0ffice Expenses 3000
0 0 0|, weger R 01.00.14{Rent, Rates and Taxes 0
9165 8500 4700 [FHrI= 01.00.16| Publications 8000
166 200 2003 wERAE T 01.00.20|Other Admin Expenses 200
2540 4000 3000[eRF  Jare 01.00.28|Professional Services 3500
46 700 50037 ¥R 01.00.50|0ther Charges 700
TATTAT TN Tl 01.96|Swachhta Action Plan(SAP)
382 400 400 [FRVeT =T 01.96.13|Office Expenses 400
I ety 01.99}Information Technology
381 400 400 |Foew == 01.99.13| Office Expenses 400
60971 70000 65000]5- R Fmfeewr s Total -[Vidhi Sahitya Prakashan 70000
97255 148000 133000[53-&x 2hd(2070) Total -[Major Head “2070"
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MH2235 (Figure in thousand) [
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 ‘ . 2021-2022
R pcy T [EFT TTEd
Revenue Revenue Revenue Revenue
AT G AN HeAor
e 2235Social Security ard Welfare
preg o) (Major Head)
e AT GIAT N FEA FEFA ~ 4p|0ther Social Security and Weltare
' Programmes .
1 60.200|0ther Programmes
m&‘_"g: wurt M ﬁ;ﬁz & E'T:;T,I Compensation t}s the Victims or to iheir
0] 0 o[ T3 R ) R 19|Families on account of accidents, injury
LEICE .
> or death at Public Places
0 0 i ' 19.02.50|Other Charges 2000
s-ET e
0 0 o[- ehdzss) Total -|Major Head(2235) 2000
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ey 64-RTY s s, 44- 3efarl #Y ATH/DEMANDS FOR GRANTS. 2021-2092
: ' MH2552 (Figure in thousand)
TEARF | a9 A | wifea AT TAC AT
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022 ' .
Riors:) - ST Eq ST ET R LG
Revenue Revenue Revenue » Revenue |
m“ﬁﬁ??r (FIET o 2552|North Eastern Areas (Major Head)
AT TAHA 00.310] Administration of Justice
(e ofi) (Minor Head)
IS § A0 ITETAAH 01|Grants for infrastructural facilities
ghaumt ¥ v seee for judiciary
0 0 ( [HETIaT HeerT qHAET : 01.00.31{Grants-in-aid General 0
ol 800000 534000 (T TRES & Y W aEm Grants for Creation of Capital Assets 822800
0 800000 634000 Wtﬁﬂé—m : g - Total - j;ra.nt. for infrastructural facilities for 822800
e 3R 39- et @1 02|Computerisation of District and
FFEgElHIOr Subordinate Courts
o1 Sy 02.99|information Technology
AT TR 02.99.50|Other Charges
TH ST F TS FA, 03|Assistance to State Governments
3R woifeT &= & fav asa for establishing and operating
TEHERT F FgRIEr Gram Nyayalayas
0 0 0 [FEaT 3rreE A 03.00.31|Grants-in-aid General 0
- FX TOT-1l 04[E-Court Project-Phase-Il
Fa= wiggifahy 99|Information Technology
. HEHIdT HelalsT HHT 04.99.31)|Grants-in-aid General
0 250000 18000037 ¥R 04.99.50]|Other Charges 100000
0 250000/ 180000[5%3-8- M€ =wor-il Total - |E-Court Project-Phase-II 100000
T YA Administration of Justice
0 1050000 814000[373-7&7 aftd 2552 Total -|Major Head -2552 922800
ek qdt &7 North Eastern Areas

20
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MH3601 (Figure in thousand)
aEafas | a9 wpe | e A AT HTATT
Actuals Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
TerET T TS T
Revenue Revenue Revenue Revenue |
5T BEFRT Y TSI 3G 3601|Grants-in-aid to State
(FTET o) Governments (Major Head)
Fe ganT ried T 06|Centrally Sponsored Schemes
Fra werEdr [ W 06.101|Central Assistance/Share
T & (AU ATURF graune 57|Infrastructure facilities_for Judiciary
Herg AT 01)Family Courts
0 0 0 [FETIET Sefare W 57.01.31|Grants-in-aid General 0
::éﬁ T :T e m?a{f*mmﬁ 02 Assistance‘tu State Govts for Establishing
e and Operating Gram Nayalayas
ergdal Aearlel  "HAT 57.02.31|Grants -in-aid General 0
et gfEefot & fae ggraar seee ‘
80000 80000 60000} ° > 57.02.35|Grants for Creation of Capital Assets 80000
FATAUTT®T & [0 ATURT  HiaUTw 03|Infrastructure facilities for Judiciary
0 0 0 |FETIAT HefarT WA 57.03.31|Grants-in-aid General 0
gt aftagfeal & fav dgaar e
9250000 6220000 4776000] " 2 57.03.35|Grants for Creation of Capital Assets 6317200




MH3601-3602 (Figure in thousand)

TRARE | T FeAe | wifta e TS HAATA
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022
ELL] e T TE
Revenue ‘Revenue Revenue ' _ . Revenue |
ARenat & v TAT R Ay 5|National Mission for Safety of Women
(ftm w3) . (Nirbhaya Fund)
FRE ¢h FAAA e 69.01}Fast Track Special Courts
1400000 1500000 1600000 [FETIT Al AT 69.01.31|Grants-in-aiil General 2000000
0 0 0. FtN-TRr ok w3 & el "06.902|{Deduct Amount met from Nirbhaya Fund
-1400000 -1500000 -1600000 [7ufeat #r wteh 00.00.70|Deduct Recoveries -2000000
10730000 7800000 6436000 [F13-7TET A "3607 Total -|Major Head "3601" 8397200
| T 8 S ueE & O 3602|Grants-in-aid to UnionTerritory
F_HERAAT_IHeqeTT Governments with Legislature
Fa cary wrad Faﬁ?r‘ 06|Centrally Sponsored Schemes
Feald Ferdr [ R 06.101{ Central Assistance/Share
rurfas & fav aImaea g 45|Infrastructure facilities for Judiciary
1] : 1] )| FEAAT AeTd JHT 45,00.31|Grants-in-Aid General 0
568321 500000 500000~ sfiarer aR@ateat & fow wgraar Jegam 45.00.35|Grants for Creation of Capital Assets 600000
568321 500000 500000 [513-7&7 d "3607° Total -|Major Head “3602” 600000
31719063 20000000 13224600|575-TsrEa T Total -} Revenue Section 15458200
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m_ag_m_aitiﬂmun_qﬁ_mw_m JUSTIC =
' MH4070 (Figure in thpusand)
Freafas | a9 A | @RfUd A g1 AT
Actuals | Budget Estimates | Revised Estimates Budget Estimates
2019-2020 | 2020-2021 2020-2021 2021-2022 .
[t [ o h - [ o
Capital Capital. Capital . _Capital
TSt T _ Capital section
I gerEfas Jat W 4070|Capital Outlay on Other
oot aRemw - |Administrative Services
~ [y IR wearEe 001|Direction & Administration
|t e S=mETRHTT 04|Acquisition of Land and
¥ oA AftaEr oT Construction of Buildings for ,
sraT AT Income Tax Appellate Tribunal ~ -
246459 500000 1360000 |T6% T I 04.00.53|Major Works 1000000
fafer & R 11|Department of Legal Affairs
0 0 0[Fe% fotor FF 11.00.53[Major Works ' 0
e 00.101]Election
T e & o $eden 01{EVMs for Election Commission
— |aeierdy AR 3ueor, 3UERT AR EaE . X
249731 1500000 1500000 ‘ 01.00.52|Machinery & Equipment, Tools and Plants 10000000
249731 1500000 1500000|F@ 3= ¥ faw s Total - |EVMs for Election Commission 10000000
496190 2000000} 2860000[%1s- 7= ot 4070° Total -|Major Head 4070 11000000
FAS-IeaT TEAT-64 Total -|Grant No. 64
0 G _ HRa Charged 0
32215253 22000600 16084600 [FF Voted 26458200
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T 64-FARY 3y =amr/No. 64- LAW AND JUSTICE

-2022
AR Fa ol F1 wRAr
Summary of Object-Headwise aggregate of the total provision under
AW W0 64 RN 3N 709 AACGT T qoE ISAE 2021-2022
ini i i r 2021-2022
_ {in thousands of Rs. )
FEatas TIC HAAWT TN g TAC AT
2019-2020 2020-2021 2020-2021 2021-2022
Revenue/Capital |Revenue/Capital Revenue/Capital : Revenue/Capital
1675562 1915900 1882200| da=T 01-|Salaries 2010000
37507 48100 52550 Fsigdt 02-|Wages : 44900
78] 2700 1500] FFAR srear 03-[0Over Time Allowance 1200
22268 36200 38100| RfFear swER 06-{Medical Treatment 34800,
47765 59700 37485 O AT [T 11-|Domestic Travel Expenses 58600
14080 19700 7300] e ImEm s 12-|Foreign Travel Expenses 16500
245870 244900 220950 Few == 13-|Office Expenses 226000]
13977 30200 24950] FETET A(TA0 THO A=) 13-|Office Expenses(SAP) 30600
22524 39200 32700 FEET TF(3IME. A) 13-|Office Expenses{IT) 37800
111162 188300 133300] forvr, wewa 3R = 14-|Rent, Rates and Taxes ’ 145400
24526 26200 13400 YR 16-|Publications 22600
192 31100 16400] 3= wmafAw sraEniaea) 20-|0ther Administrative Expenses(H) 20900
8952 8000 1700] R=mer 3t @R 26-jAdvertising and Publicity 5900
17871 54600 33400| ¥Y AT IR @ e 27-|Minor Works & Maintenance 61700
14530613 5639500 1457200] =EER®  daw 28-|Professional Services 2357400
4978268 5096800 4597350| WEIAT gl WA 31-|Grants-in-aid General 4362200
10000 10000 _10000| HETIET AT WA TH0_“arm) 31-|Grants-in-aid General{(SAP) 10000
9899999 7630000 6000000 ST IREUfAT ¥ faT wEm0 0 35-|Grants for Creation of Capital Assets - 7855000
25000 50000]  35000] WErEr (@A) 36-|Grants-in-aid (Salarv) 30000
25843 3468900 231115 38 =9 - 50-|0ther Charges 126700
249731 1500000 1500000{ #fTH 3ﬁT IqFHLOT(ISH) 52-|Machinery And Equipment(Capital) 10000000
246459 500000 1360000 T=T FA(ISN 53-|Major Works(Capital) 1000000
32215253 23500000 17684600] = TFHiar Total:-|Voted 28458200
¢
| wAN-ufRr sk vz @ @ 06.902) jartad i
=1600000 =1560000 -1600000} IH T 10)Deduct Recoveries(Nirbhava Fund) =2000000/
-1987 TN TeTaR (3 ) _70|Deduct Recaveries(Other Head) 0
30813266 22000000 16084600 513 Total 26458200
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dear 64-fafr 3k Fara/No. 64- LAW AND JUSTICE

e 1 FAR/DEMANDS FOR GRANTS, 2021-2022

HeATTea RIS Tl 1 HEar AR 3T Araulst

1
‘f Estimat:ed Strength of Establishment and provision there of
] TareTTeT, TaaTa T 31Tie |
| Department of Legal Affairs, Legislative Department, etc. “
| S— |
| “giaared- OAeg 4
L _ B - Secretariat—General Services j
3 - i - s whga @0 | st e w0
L 01032020 F X F1 D | \ T ‘ T 01.03.2021 01.03.2022 \ \ (Fo 0 A)
2 "‘ i Estimated strength as on |Estimated strength as on
i Strength as on 01.63.2020 l | \ L 01032021 01.03.2022 J
e _ A : _ . i
i LR “ R ! wIF i g A F W wg/mzﬁ/awnrém;r wt g6 b | WhgE | Rew
i ;m ! o~ %
H 0. of . .
: Pay-Band t GaszaI;I:n- i Group Total number of posts Reg./Temp/Ad-hoc | employees in Filted up Vacant Filled up Vacant Actua;sDme-
S A S S - ] | bposition _ | I
Pay-Scale Level L i s @/ﬁ@t |
R 1 [ I Fxed | W | 6 | A T al el Rewlaf"f" 3 3 0 3 0
| 182200 224100 HAG 15 G | A 6 1| Regular 6 7 0] 7 0 ]
[ 44200 | 218200 lﬂ_ﬂﬂ_Jl_J’-_ 6 | A | wm 1 Reaular I 17 3l 3] 7] ) I S
____hiss00 214100 8700 13 | G \ A 48 320 40 (R)/8 Ad 48 78 2 78 2 ‘ﬂ
| 209200 | 7e00 | 12 *,_Gﬁ, ﬁ‘--_Aer,,_ﬁi_, 35| 42 (R)/3Ad 45 6] b 76 4 l t ]
208700 | 6600 )\l G A 126 39| 121(R)/5 Ad 126 163 2 163 2 I _
177500 5400 w | 6 | B | 18 8] _ 10(R)/BAd 18 23 3 23 3 \ ‘. ]
{98700 | 5400 | 9 Jr [ _BW,TL--_, 5[ % Reaular | S 6 0 s o 1 N
151100 4800 8 | G | B | 92 47 76(RM16Ad T 92 131 8 132 1 |
142400 | 4600 7 | N | B 138 105 128 (RII0Ad | 138 224 19| 226 17 \ it
M2400 | 4200 | 6 L N R 7 1 19 3URMIAD | 32 49 2 S E— | *_______*_,j
92300 2800 - 5 T N T c -] 5 Reqular | 5 7 3' 7 3 |
| 8noo 2400 5 | N | ¢ 43 52 Reaular | 43 81 14] 81 14 I | l
“e00 [ 2000 | 3 L N € L . 3 7] Reqular | 34 s o _ s 0 \ ]
. | 43200 ;| 1900 2 | N c | 78| 33 75 (R3Ad | 78| 107 4 msf 3 | 1 J
L 56900 | 1800 1 N | ¢ 41 32 40 (RM/iTemp | 3] 66 1| 66| 1] ! . ]
; o qToTAL®) | + U I 31 w3l [ 13 o3| _,.,,lq_m_,,ﬂ!)ﬂ_ _._6n \ “
[ lI ) ‘ i I g o | i T i
I | : | SALARY 518591 563568]  563568| 608880
B [ S o ,,,J_*_k, S S A S A | () e (EAIR S (c) Alown (other than 360377]  391632] 391632 1.2312_(11
4 i | | @ g zma ® e G.T.A and Travsl Expenses) |
» ,,,A. 7’_{7___ I D [ I 1 e () FaA [Totat ASalaries 875900
! o T | - "R [B—wages 14129
S 1 11 i ! i \ 1T o
e | | ! b | ! | ! | |-z = ot
S 1 '1 ‘a i | % | | ! s o bie
1 o o I D o o o I o Wq FTE
’ _ I + 7L i s | [ttt - | 943848




FEAT 64-RAf 31k FW™/No. 64- LAW AND JUSTICE

3eerT ST #AF/DEMANDS FOR GRANTS, 2021-2022

i - . - —
Income Tax Appellate Tribunal ‘
—— . hastd o P e e e
. yataa wdtFa w0 | arEfaa e |0 i : :
01032020 3 1 Hr o ® owos0z ® 01032022 (FR w0 )
. " i N
Strength as on 01.03.2020 Esumaleﬂ:: :;r;;g‘!h ason iEs"m“;f: ;;':l;‘zg;h ason ‘ (In thousands of Rs)i
03. 03 i |
| TR | ' ! : 3 "
; FHEOAY #Y | awe | gufew LErd
9 dz 9% # FF HO FEurf/ aey : Fry T Erd faa arEdfaE | |
‘ ! R TE T Futé/ 178 | e w0 g 4 |y | s | ﬁmﬁ‘
! No. of ; :
Pay Band ! Guﬁla/:‘:"' Group Total number of posts Reg./Temp/Ad-hoc ‘ emz:a::ii: in Filled up Vacant ‘ Filled up Vacant Aclua;;ml?- . 202:.-E2'I : R.Ei‘ZDZO- 3'5'22021. i
- e e e ‘ _— - e SR e e e _T_; Pt SN S - e — - T JOS— ?n B Vj
Pay-Scale | GradePay | Level meﬁp' Nacant ? j ! |
225000 | Fixed 1 6 A A 0 [ Rey 1 1 0 0 L S
. .205400 | 226400 | . . % | _ G . __A_ 4.8 43 Reg .82 ¢ 84 & 7T 48 _ [ N S
182200 | 224100 HAG 5 .6 A . 0. . 0 0 N I 0 | .0 0 0 ' ;’
144200 218200 10000 | 14 G TN T T A 0 .0 0 0. 0 ] ; | |
L. 18500 | 214100 i _ 8700 o B8 AL b 00 0 i e el B R S R Y S U S N
._.78800 __ | 209200 7600 12 .G A H 1 0. Reg N 1 1 0 ‘ 1 0
L 67700 . 208700 | 6600 . W G A : 1. [} Reg i 1 1 ] 1 b |
56100 ., 177500 ; 5400 . W0 . G. | B i 301 30| Regular e M0 20 20 R 1 I > 1 R
L 53100 98700 5400 9 G B ; [ R | 0 1] 0 0 0 ;
L 4800 | .8 . 6. .. B __ . _ 88 __ | 38 1 58Reg/30Temp ;| 88 84, k2 78 _ | 48 _ S S N
- N B ; 28 ]‘ 49 27 Reg/1 Temp 28 | 34 43 34 43 i
— [ 58 15 50Req/8Temp 58 89 14 55 .18 R ,.'F_ —t
b SR SN SO | R SO | N S | R A oL 8 0. ... 0. S S S
L c .| 93 k1A 84 Reg/9Temp | 93 93 3690 37 R
L RN S N ] _.0 L0 0 0. .. 0 0 j ;
1990 _ ISR N B 1 .99 |104Req/37Temp: 141 | 144 | 96 P42 | 98 S S I S
,,,,,, 18000 . | 56900 e L1901 129 166Reg/tTemp | 170 31 126 181 B8 | ‘
__TOTAL(B} . : 673 443 e 673 694 422 . 658 458 ! :
e - e R e e @R G SAARY L 424215 490880]  477900] 507400
oo e I R B ) (0 U @GR MeA (o Alown fotherthan | 294793 3411200 332100] 352600
. ] R . R [T A e SR, oTAsdTeavetbgensesy [ T T
R i S (@) & Total A—Salaries 719008/ 832000 _ 810000] 860000
Lo _ . I R _ et ~ AR [B—Wages - _ 452 100 __lago 600
L : . FEEAR e |c~oma 0 100 100 100
L ‘ - I = D-TE 35004 36700 27800 36000
bickio i D.T.E 35004 34000 26000 34000
: Ry T = FTE 0 2700 1800 2000
U S R R T s | [ Totat 754464] _ 867200] 837100 896700
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wear 64-fRAf 3t 79 @/No. 64- LAW AND JUSTICE ‘ JHIeTAT HT AI/DEMANDS FOR GRANTS, 2021-2022

GG EIREI
Other Administrative Services
01.03.2020 %Y W&t # wO m.o:!.;?z?? oi.oai?ga T w0 A
imate son |Estimated strength as ol
Strength as on 01.03.2020 Estima D(:;;r;:;:h 2 Estima 01'03':2;252" ason {in thousands of Rs)
? ¥z k * ' T 9% # TW HO ) s e | T A Ll o g | Rew | v =T it L
e s FAATA HO WAE | HGAW | A
No. of
Pay Band Gﬂlﬁl./:‘:n- Group Total number of posts Reg./Temp/Ad-hoc em:LZyi;:: in Filled up Vacant Filled up Vacant A"“‘;’ﬂm- ZUZ:LEI R.E;Oiﬂ- 8'5'22021-
' sfrgs | Rea
Pay-Scate Grade Pay | Level Killed ¢
250000 18 it} A 0 1 Regular 0 0 1 0 1
225000 Fixed 17 G A 0 4 Regular 0 0 4 0 4
|_.__182200 224100 HAG 15 G A 0 0 Regular 0 0 0 0 0
144200 218200 10000 14 G A 0 1 Regular ) 1] 1 - 0 !
| __liss00 214100 8700 13 G A 2 1 Regular 2 2 1 2 1
78800 | 209200 7600 2 G A 3 4 Regular 3 7 0 7 0
67700 208700 6600 n G A 1 10 Regular 1 17 10 13 4
56100 177500 5400 10 G B 1 0 Regular 1 1 0 1 0
53100 98700 5400 9 G B 0 0 Regular 0 0 0l 0 0
47600 151100 4800 8 G B 1 17 Reqular 1 1 7 1 7
44900 142400 400 | 1 N B 14 12| Regular 14 16 10 21 5
35400 112400 4200 6 N c [ 3 5Reg/IAd _ 6 8 1 9 0
29200 92300 2800 5 N c 2 0 Regular 2 2 0 2 0
_25500 | 800 | 2400 | 4 N c 12 3| Regular 12 12 3 13 2
21700 69100 2000 3 N c 7 0 Regular 7 1 0 7 0
19900 63200 1900 2 N c 16 4| 14Reg/2Ad 16 17 3 18] - 2
18000 | 54900 1800 | 1 N c 12 21 Regular 2] 1% 17 18 15
TOTAL 83 il 83 96 58 12 42
il SALARY 42738 61950 61950 62540|
o . (M) ¥ (AR s | (o) Allown (other than 26077 37800] 4305 43460
T A W F BIEER) 0.7.A and Travel Expenses) N .
g (F)- 3= Total A—Salaries 68815 99750, 105000 106000
- T ] B8—Wages 0] 500 — 500 1500
71— TR et C—0TA 2B 1 1 100
o e =@ o—TE 540 380 1000
ki Skl 9.T.E 540 2300 900, 1800,
Ry A saa FTE 0 1500 100 1000
i ! Tﬂll’ 69380.15| 104150, 106600 110400
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e 64-[Af 3T =A/No. 64- LAW AND JUSTICE

3reTer=l $1 AF/DEMANDS FOR GRANTS, 2021-2022

ﬁtmﬁﬁmﬂﬁmmaﬁrmﬁaﬁmﬂzommzzﬁmw-ﬂh

(Figure in Crore)

Details of provision in Budget Estimates 2021-2022 for payment of Grants-in-aid General to Non-Government Bodies (@0 FH )
Whether
. Whether/Rec Budget
mTi mi E;T TEsT FEEAT F AET 30T G;::‘ S..No | Organisation Broad purpose of assistance urring /Non- Sc:zrl:e/ Estimates
recurring 2021-22
cheme
1 3 4 5 6 7 8 9 10 11
s . Ry & swegwue 3Rk dada & indian Law ]For promoting and conducting research Non-
Ry faw 1 Institute in law Recurring | scheme 8.00
A B Voluntary For work in connection with the
wifeas " g st F afger - development and propagation of Non--
i PeaRarer | afge® R TR A & 2| Organisations |iterature in the fied of Law in Hindi and Recurring | gopome | 010
FEaAy & s ¥ R other regional languages
i Al Frrelh Weraa TRE [)] National Legal _
= mﬂm ~ * ﬁ.«ﬁ p F g 3 Service For implementing the Legal Aid Scheme Recurring SNO" 100.00
: cheme
b g - Authority
TE HFRA T[T 57 & -
% iy et # 9w yaw | T The Academy provides training to
F 3, souaw mmen A o | § judicial officers of the States/ UTs,
g s FeaadT Fiawiat F e 2 National facilities for training of ministerial Non-
“HEHY Wﬂ?r et W @ uew A # © 4 Judicial officers working in the SC1 and to study Recurring Scheme 11.00
q'. AT YATEA JUT HCTAA TISTFAT -J Academy court management, admn. of justice in
© ¥ wUTe, FAT F GART A | o States/UTs and to undertake, organize
& fore wflreror & qf%vr rac © and facilitate study courses
e T
7§ Reedlt sreriedtr e o New Delhi
CERC  caia #R Fow fFaw wamE International For overall development as a major Non-
FEAYAAS a% & @grar W IHE ALqTadl 5 Arbitration arbitration hub by promoting quick and Recurring Scheme 1.00
wfeas @ | Fu F A AT F fow Centr efficient dispute resolution mechanism
wefra R I ¥ entre
faftresr 2ut 1 WA gonfaie Institute of For promoting studies n the
wubw 3k s GRS & FEoT Constitutional constitutional system of various
HwrT e e, wiufe R & R, 6 and t:::’:;:?&?:sz:z:'3':“2::“""'”":“::" Recurring s:::«;\ .| 10
mﬁj mm Parliamentary India Constitutional ‘I,.a;u Co:s:::ion in
AT F -fire) i ’
( ! Studies Parliamentary procedures, etc.
TOTAL 116.60
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= 12 0ILAVV(DUG)—4 D

TFared Toree
Asset Register
(50 F=Y )
( figure in crore)
gy 2019- a¥ 2019- | 2019-2020 %
sitfas aRafEaar Physical Assets 2020 & I 2020 % Ied H FdA
# sRuFafeat | ke 39faa Fqfedd
afx Land
sasT (S, A . &) Building (ITAT) 85.60 75.44 161.04
FraTIT Office 0 0 0
| 3marT Residential 0 0 0
qsHh ' Roads 0 0 0
9ol Bridges 0 0 0
GEERCIECIY Irrigation Projects 0 0 0
farsrelt aRASTen Power Projects 0 0 0
I+ geira aiEeme Other Capital Projects 0.31 0 0.31
Ffdl va 3UHIOT Machinery & Equipment 0.37 0 0.37
FRATIT ITHIOT Office Equipment 14.56 1.24 15.80
argd Vehicles 6.88 0.23 7.11
aur-aitfas aRweafcaan Total: Physical Assets 107.72 76.91 184.63
facdr aRw=afeaar Financial Assets :— '
fFady Faer Equity Investment 0 0 0
ery Shares 1] (1) 0
S99 AW Bonus Shares 0| 0 0
%*OT Ud JAHA Loans and Advances 0 0 0
TS JUT T AT TIHRT HY Loans to State & UT Govts. 0 0 0
fagelt TRt F71 Hor Loans to Foreign Govts. 0 0 0
FFafaAT HT FOT Loan to Companies 0 0 0
3T H H/OT Loan to others 0 0 0
F=g Rcdy @y Other financial investments 0 0 0
YT Total 107.72 76.91 184.63
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7§ qa A F AT A F AR OqF AT a9 A 2021-2022 F gy fHAr wAr

Particulars of “New Service/New Instrument of Service” for which provision is made in the Budget Estimates 2021-2022

(§TR w0 #)
o i P ' (Figure in Thousand of Rs.)
L 2021-2022 % i
FA-HO | AW EEW | zgmr dfrd/ 37 ok - | ao waer | At /A | feoauft
Demand . ) . Provision in BE SCHEME/ NON-

SNO Number Major I-!aadlSub—head ' 2021-2022  SCHEME Remarks
2 3 | L T T Y
B 64 AeT i 2014- =9 warEEr ! i

Major Head- 201 4-Administration of Justice | i For promoting studies in the constitutional
—— T i —— system of various countries, the problems of
@ 3f¥-00.800-377 =7 i | working of the Indian Constitution,
Minor Head-00.800-Other Expenditure i 4.1 developmentin india Constitutional Law,
wdufaw it sud sraae w@Ear | { Convention in Parliamentary procedures, etc..
Institute of Constitutional and Parliamentary 1 soi SCHEME/ NON- - |
Studies "/ _SCHEME .
_ i ) The provision is for implementing Access to
| HRT =g & AT AT TR FT ! dJustice, NEJK and other than
2 : RAET AR ST (ﬁ,:)ﬁ q i NEJK(compﬂsing of 3 programmes Tele Law,
: Naya Bandhu and Nyaya Mitra) which aiso
Designing Innovation Solutions for Holistic 40.00 SCHEME/NON. | ncludes provision fo special courts for
Access to Justice in India(DISHA) e SCHEME S.
i
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MONTHLY EXPENDITURE PROJECTION(MEP) -

CASH MANAGEMENT SYSTEM IN CENTRAL GOVERNMENT

- -
Figure in crore

CASFH MANAGEMENT SYSTEM IN CENTRAL GOVERNMENT FOR THE YEAR 2021-22

| April May 1 June Q.EAI July fAugust] Sept | QEAI Oct." Nov Dec |JQ.E.AIN} Jan Feb Mar | Q.EAIV
, ‘Monthly Expenditure Projection f '
Scheme ' 94.07] . 94.07] 94.07| 282.21l 94.1o| 94.1o| 94.1ol 282.30I 93.04I 93.04I 93.o4| 279.12 93.04I 93.04'I o1.12]  277.19
Non-Scheme | 40.00] — 35.00] 235.00]
Total - 134.07) 129.07] 329.07
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: APPENDIX-XLI
Statement showing the source of funds for grantee bodies receiving grants of over Rs. 10 /akh per year from Consolidated Fund of India
Figure in Crore) |
: Actusls of Grants from Grantsfrom - | Grantsfrom | Srantsfrom Grants
SN Name of the institution/ Ministryl Department | releases during Conolidated | Gonsokdated | Gonsolidated Coneolidatad recived from Outaranting
e organization/in dividual giving the grant ted Fund of India as | Fund of India as |Fund of india as as per RE 2019- other sources u.C.
°°'F w“"“"o, india | PSFBE202021 | per RE2020-21 | per BE 2019-20 20 2019-20
Public | Private - Domestic | External
- : Foreign
‘ 2 3 4 [ 6 7 8 9 10
4 |National Legal Service '("; : . ’
Authority E NIL 140.00 100.00 100.00 140.00 150.00 140.00 0.00 0.00
L7 : :
2 [National Judicial Academy 3 1 _ ,
a NIL 15.00 11.00 11.00 11.00 11.00 0.00 0.00 0.00
z .
3 [indian Law institute < \
§ ' NIL 3.00 3.00 3.00 0.00 0.00 0.00 0.00 0.00
4 |New Delhi International (e}
Arbitration Centre S
NIL 0.00 3.00 - 1.25 0.00 0.00 0.00 0.00 0.00
. 5 |Institute of Constitutional -
and Parliamentary Studies 0.00 | 0.00 0.00 000 | 0.00 0.00 000 | 0.00 | o0.00
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